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Supreme Court [2]
Mehmood Khan v. State of M.P., (Surya Kant, C.J. and V. Mohana, J.), 2026 SCC OnLine SC 1352

PEC Ltd. v. Phulchand Exports (P) Ltd., (Dr D.Y. Chandrachud, C.J. and P.S. Narasimha, J.), 2023
SCC OnLine SC 2654

Allahabad High Court [14]

Anshu Shukla v. Union of India, (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026 SCC
OnLine All 22006

Babu v. State of U.P., (J.J. Munir and Sanjiv Kumar, JJ.), 2026 SCC OnLine All 21994

Dhanushdhari Singh v. State of U.P., (Siddharth and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine
All 21998

Dharmwati Devi v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 22005
Harikesh Verma v. State of U.P., (Rajan Roy and Manjive Shukla, JJ.), 2026 SCC OnLine All 22004
Kammu v. State of U.P., (Siddharth and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All 21995
Mashu v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 22000

Narendra Singh v. State of U.P., (Salil Kumar Rai and Dr Ajay Kumar-1I, JJ.), 2026 SCC OnLine
All 21997

Ramesh Chand Sachdeva v. Alok Prakash, (Dr Yogendra Kumar Srivastava, J.), 2026 SCC OnLine
All 22002

Ritesh Jaiswal v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 21993
Umesh Vidyarthi v. Madhubala, (Lakshmi Kant Shukla, J.), 2026 SCC OnLine All 22001

Vinod Chaurasia v. Shri Radha Kishan Ji Maharaj Virajman Mandir, (Dr Yogendra Kumar
Srivastava, J.), 2026 SCC OnLine All 22003

Virendra Singh v. State of U.P., (Salil Kumar Rai and Dr Ajay Kumar-II, JJ.), 2026 SCC OnLine All
21996

Yashwant Singh v. State of U.P., (Siddharth and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All
21999

Andhra Pradesh High Court [7]
EN Enterprises v. Commr., (Ninala Jayasurya and T.C.D. Sekhar, JJ.), 2026 SCC OnLine AP 2279

Goodwill Agencies v. State of A.P., (Ninala Jayasurya and T.C.D. Sekhar, JJ.), 2026 SCC OnLine
AP 2282

Parsam Traders v. Commr. of State Tax, (Ninala Jayasurya and T.C.D. Sekhar, JJ.), 2026 SCC
OnLine AP 2283

Sahasra Consultants v. Commr., (Ninala Jayasurya and T.C.D. Sekhar, JJ.), 2026 SCC OnLine AP
2278

Satish Dhawan Space Centre Shar v. State of A.P., (R. Raghunandan Rao and T.C.D. Sekhar, JJ.),
2026 SCC OnLine AP 2284

Sri Venkateswara Plastics & Iron v. Commr., (Ninala Jayasurya and T.C.D. Sekhar, 1J.), 2026 SCC
OnLine AP 2281

SVG Borewells v. State of A.P., (Ninala Jayasurya and T.C.D. Sekhar, JJ.), 2026 SCC OnLine AP
2280
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Bombay High Court [43]

Assets Reconstruction Co. India Ltd. v. Veer Gurjar Aluminium Industries (P) Ltd., (Manish Pitale
and Shreeram V. Shirsat, JJ.), 2026 SCC OnLine Bom 5979

Balchandra v. Education Officer, (Anil L. Pansare and Rajnish R. Vyas, JJ.), 2026 SCC OnLine Bom
5962

Bhagwant Govindrao Zambre v. State of Maharashtra, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026
SCC OnLine Bom 5981

Danish Liyakat v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 5947
Deepak v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 5948

Digamber Jaywantrao Daygavhane v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC
OnLine Bom 5946

Dilipbhai Dhirubhai Mahala v. Administrator, (Sandeep V. Marne, J.), 2026 SCC OnLine Bom
5966

Haresh Manohar Keni v. State of Maharashtra, (M.S. Sonak and Kamal Khata, JJ.), 2024 SCC
OnLine Bom 6252

Hill Top Estate v. Union of India, (R.1. Chagla and Farhan Parvez Dubash, JJ.), 2025 SCC OnLine
Bom 6631

Jayashree Jaisingh Babar v. Shirish Ramdas Sarode, (Rohit B. Deo, J.), 2022 SCC OnLine Bom
12156

Khan Bahadur Hormusji Maneeji Bhiwandiwall Uran Parsee Santorium v. LAO, (Manish Pitale and
Shreeram V. Shirsat, JJ.), 2026 SCC OnLine Bom 5967

Kumar Harishchandra Kakde v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat, JJ.),
2026 SCC OnLine Bom 5965

Mahakal Enterprises v. Union of India, (Suman Shyam and Advait M. Sethna, 1J.), 2026 SCC
OnLine Bom 5970

Maharashtra Small Scale Traditional Fish Workers Union v. Jawaharlal Nehru Port Authority,
(Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC OnLine Bom 5974

Majid Usman Attar v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom 5955

Mangesh Bhaskarrao Manwatkar v. Sudhir Yashvant Shekokar, (Gauri Godse, J.), 2025 SCC OnLine
Bom 6630

Maruti Nana Patil v. Authum Investment & Infrastructure Ltd., (Manish Pitale and Shreeram V.
Shirsat, JJ.), 2026 SCC OnLine Bom 5973

Mohd. Faisal Iftekar Ahmad v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom
5953

Mosin Hanif Shaikh v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom 5949

Moti Park Coop. Housing Society Ltd. v. Pune Municipal Corpn., (Manish Pitale and Shreeram V.
Shirsat, JJ.), 2026 SCC OnLine Bom 5977

Namrata v. Divisional Caste Certificate Scrutiny Committee, (Urmila Joshi Phalke and Nivedita P.
Mehta, J1.), 2026 SCC OnLine Bom 5975

Neville Hili v. SEBI, (N.J. Jamadar, J.), 2026 SCC OnLine Bom 5968

Nilesh Dilip Jagtap v. Divisional Joint Registrar, (Sandeep V. Marne, J.), 2026 SCC OnLine Bom
5976
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Nouveau Exports (P) Ltd. v. Punita Capoor, (Sharmila U. Deshmukh, J.), 2026 SCC OnLine Bom
5945

Pawan Rajaramrao Kadam v. State of Maharashtra, (M.S. Sonak and Kamal Khata, JJ.), 2024 SCC
OnLine Bom 6251

Prashant Satyawan Kokane v. State of Maharashtra, (Ravindra V. Ghuge, Acting C.J. and Gautam A.
Ankhad, J.), 2026 SCC OnLine Bom 5964

Prashant v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 5951

Punya Srushti Grihanirman Sanstha Ltd. v. State of Maharashtra, (Milind N. Jadhav and Nandesh S.
Deshpande, JJ.), 2026 SCC OnLine Bom 5963

Rakesh Sunnu Raikwar v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom

5950

Rakhi Makhanlal Patra v. State of Maharashtra, (Madhav J. Jamdar, J.), 2026 SCC OnLine Bom
5958

Sagar Eknath Gadkari v. Disha Shikshan & Vikas Kendra, (Shailesh P. Brahme, J.), 2026 SCC
OnLine Bom 5961

Santosh Maruti Pangul v. Ramrajya Shikshan Sanstha, (M.M. Sathaye, J.), 2026 SCC OnLine Bom
5971

Sarika Hemchand Pradhan v. Deccan Gymkhana, (Sandeep V. Marne, J.), 2026 SCC OnLine Bom
5978

Shankar Ukha Mahajan v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom
5957

Sharad Ashok Sonawane v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom
5956

Shashikant Bajirao Paigude v. Kotak Mahindra Bank Ltd., (Manish Pitale and Shreeram V. Shirsat,
JJ.), 2026 SCC OnLine Bom 5972

Shree Rasraj Heights Coop. Housing Society Ltd. v. Devendra Coop. Housing Society Ltd., (Sandeep
V. Marne, J.), 2026 SCC OnLine Bom 5969

Shreyash Sanjay Mane v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom 5952

Subhash Budhaji Barotkar v. Union of India, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC
OnLine Bom 5980

Sujata Jaideep Ghoshal (Dr) v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2026 SCC OnLine
Bom 5954

Sunshine Builders & Developers v. HDFC Bank Ltd., (B.P. Colabawalla and Somasekhar Sundaresan,
1J.), 2024 SCC OnLine Bom 6250

Welspun Living Ltd. v. State of Maharashtra, (Urmila Joshi-Phalke and Nivedita P. Mehta, JJ.),
2026 SCC OnLine Bom 5959

Zilla Parishad Amravati v. Pratiksha, (Sushil M. Ghodeswar, J.), 2026 SCC OnLine Bom 5960

Calcutta High Court [28]

Amardeep Singh Johal v. Union of India, (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal
8909

Arindam Majumdar v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 8910
Banani Bhattacharyya (Dr) v. State of W.B., (Krishna Rao, J.), 2026 SCC OnLine Cal 8906
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Bimal Patra v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 8901

CIT v. Gujarat Nre Coke Ltd., (T.S. Sivagnanam, C.J. and Hiranmay Bhattacharyya, J.), 2023 SCC
OnLine Cal 6736

Derek O Brien v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 8904
Ichini Somenath Shyam v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 8902

ITD-ITD CEM Joint Venture v. Kolkata Metro Rail Corpn. Ltd., (Debangsu Basak and Md. Shabbar
Rashidi, JJ.), 2026 SCC OnLine Cal 8892

Jasmin Khatun v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 8912

Kalomoni Baski v. State of W.B., (Partha Sarathi Sen, J.), 2026 SCC OnLine Cal 8900

Mamta Binani v. Kolkata Municipal Corpn., (Amrita Sinha, J.), 2022 SCC OnLine Cal 4770
Manish Sharma v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 8903

Mukul Karmakar v. State of W.B., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 8913
Prasanta Kumar Bose v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 8917

Punalur Paper Mills Ltd. v. KAHM Industries (P) Ltd., (Debangsu Basak and Md. Shabbar
Rashidi, JJ.), 2026 SCC OnLine Cal 8893

Rabin Ghosh Dostidar v. EPFO, (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 8916
Rabin Ghosh Dostidar v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 8914
Rahim Sk v. State of W.B., (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 8897

Santi Guha v. Siba Prasad Guha, (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 8894

Satarupa Bhattacharjee v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal
8899

Siddheswar Ghosh v. EPFO, (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 8915
Somnath Dey v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 8911

Suman Molla v. State of W.B., (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2026 SCC OnLine
Cal 8907

VFS Capital Ltd. v. Small Industries Development Bank of India, (Krishna Rao, J.), 2026 SCC
OnLine Cal 8905

Vikash Kumar, In re, (Arijit Banerjee and Uday Kumar, JJ.), 2026 SCC OnLine Cal 8896
X32v. State of W.B., (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 8895

X33 v. State of W.B., (Dr Ajoy Kumar Mukherijee, J.), 2026 SCC OnLine Cal 8898
Zinnatun Nesha v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 8908

Delhi High Court [132]

Abdul Samad v. Commr. of Customs, (Anil Kshetarpal and Shail Jain, JJ.), 2026 SCC OnLine Del
5170

Aditya Tyagi v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 5138

Adlakha Associates (P) Ltd. v. Delhi State Industrial and Infrastructure Development Corporation
Ltd. (DSIIDC), (Jyoti Singh, J.), 2025 SCC OnLine Del 11186

Amit Bhambral v. Neha Bhambral, (Prathiba M. Singh and Vikas Mahajan, JJ.), 2026 SCC OnLine
Del 5037
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